INVITATION FOR EXPRESSION {

SUR&‘A*B&K&:?&’ANQ CONFECT! Y PRNA’{F L!M ?&D
ENGAGED IN THE FOOD PRODEETS AT.VADODARA, GUJARAT
ation (1) of regulation 36A of the | nsaivenw” ,

a {Insolvency Resolution Process for Corporate Pe;sena} Regul & ns,

RELEVANT PARTICULARS

1 Name of the corporaie debior along with Surya Bakery and Confectionery Privale Limited
PENECHN Pan No.: AALCS3733N
! CIN No.: U154106J2007PTCG 1227
12 |Address of the registered office 24-312, GHB Colony, 077 Padra Police Lines,
Akota, Vadodara - 380020, Gujarat
URL of website NA
Detais of place where majority of fixed assels are located  [Vadodara, Gitarat
ssis:jec capacily of main products/ services Not Applicabl:
and vaiue of mainproducts’ services soidinlast (ML

PRSI

year :
of employees/workmen NIL

Further details including last available financial statements  |Details can be sought by emailing-

{with schedules) of two years, lists of creditois are available ;@&Wﬂm

at UBL: = s,

3 [Eligibility Tor resoliion applicants under Sechan 25(2) (i of |Detalls can be Sought by emaliing-

{  jthe Code is available at URL: cirp.sbel@gmail.com

110 |Last date for receipt of expression of interest 13.11.2026

11 1Dzt2 of issue of provisional fist of prospective resolution 23.11.2026

ppCxSS

12 Last cafe for submission of objections 1o provisional list 28.11.2026

igamuw list of prospective resolution applicants 108.12.2026

Qof~d

of issue of information memorandum, evaiuation 13.12.2026
matrix and request for resolution plans to prospective
resolution applicants
15 [Last dale for submission of resolution plans 12.01.2027
16 [Process email id to submit Expression of Interest cirp.shei@gmail.com

17 ;{}eia‘ﬁs of the corporate debtor's Registration sfatus as 5J24C0020838 (UAM Number)
MSME,

Sd/- Chirag Rajendrakumar Shah

Deemed Resolution Professional in the matier of Surya

Bakery and Confectinnery Private Limited

iBBI/IPA-001/1P-P01169/2018-19/11837

AFA Valid Upto: 31st December, 2026

Date: 28.10.2026 208, Ratnaraj Spring, Beside Navnirman Co. Op. Bank,
Place Aamedabad Opp. HDFC Bank House, Navrangpura, Ahmedabad-380009
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& ashika il

Growing and Sharing with

RITIES LIMITED
(formerly, Ashika Credit Capital Limited)
CIN: L67120WB1994PLC062159
Regd Office: Trinity, 7th Floor, 226/1, AJC Bose Road, Kolkata-700020,
Phone: +91 33 40102500
Email: secretarial@ashikagroup.com, Website: www.ashikagroup.com

NOTICE

UPDATE ON CHANGE IN NAME OF THE COMPA|
FRESH CERTIFICATE OF REGISTRATI
RESERVE BANK OF INDIA (RBI)

In continuation to our notice dated June 29, 2026 and July 23, 2026,
this is to inform all stakeholders including shareholders, customers,
lenders, business associates and suppliers and all the Regulatory
bodies and the general public that Ashika Credit Capital Limited
(CIN: L67120WB1994PLC062159) has changed its name to Ashika
Global Securities Limited (CIN: L67120WB1994PLC062159) pursuant
to the Fresh Certificate of Incorporation issued by the Ministry of Corporate
Affairs (Registrar of Companies, Kolkata) on June 23, 2026, approvals
received from BSE Limited ("BSE") and the National Stock Exchange
of India Limited ("NSE") on July 21, 2026 and accordingly the Company
has received the Fresh Certificate of Registration issued by the Reserve
Bank of India bearing No. 05.2892 on October 27, 2026.

Except for the change in name, there is no change in the legal status,
ownership, management, business operations, rights or obligations of
the Company. All existing agreements and arrangements executed under
the former name shall continue to be valid and enforceable under the
new name.

We request to kindly take note of the above changes.

Dated : 28.10.2026 For, Ashika Global Securities Limited
Place : Kolkata (formerly, Ashika Credit Capital Limited)
Sd/-

Anju Mundhra

Company Secretary & Chief Compliance Officer
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SMARTLINK HOLDINGS LIMITED

CIN : L26109GA1993PLC0O01341
Registered office: L-7, Verna Industrial Estate, Verna, Goa - 403 722
Website: www.smartlinkholdings.com

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
SURYA BAKERY AND CONFELTIONERY PRIVATE LIMITED

ENGAGED IN THE FOOD PRODUCTS AT VADDDARA, GUJARAT
[Under sub-regulsfion |1) of requlation 264 of the Insohvency and Banknuptey Board
of Indiia |Insolvency Resofution Process for Corporabe Persons) Regulations, 2018

- 

RELEVANT PARTICULARS EXTRACT OF STATEMENT OF CONSOLIDATED UNAUDITED FINANCIAL RESULTS
1 [Meame of the comperate dablor along with | Smrya Bakery and Confoclionery Privale Limited FOR THE QUARTER AND HALF YEAR ENDED 30™ SEPTEMBER, 2026
PAN & Cil Pam No,: RALCE3733N
CIN No.: U15410GI2007PTC051227 (T in Lakhs)
T Riddrees o e regsiiied ik 53312 GHB Cavany, 077 Padra Paice LInes SPECIAL WINDOW - RE-LODGEMENT OF PHYSICAL SHARE _ : = = Y _
Akinta, Vadodzra - 390020, Gujsral TRANSFER REQUESTS Particulars 3months | 3months | 3months  Half-year | Half-year |Year ended
1 [UAL of websile HA Pursiant o Circular isswad by tha Securilies and Exchanga Board af India (SEBI) dated ended ended ended ended ended 31.03.2026
: iH:EiIEE of place w*tlixﬁlﬂicﬂfﬁ,'ﬂg:-ifﬁ 255615 ME located Eﬂlllﬂl]ﬂilﬂ.'li.ll,ﬂl-!i Januany 30, 2026, sharehoiders are informed tat a special window = opan from Fabruary 5, 3!.'! 09.2026 30.06.2026 | 30.09.2025 | 30.09.2026 30.09.2025 (Audited)
Sl Cfarey O3 Main Poducls SErices o1 Appheable J126 to Febaaary 4, B0ET ko transler and demalenalization of physical secunbes whnch wang udited dited} | U Ildi‘-"ﬂd " U dite
B |uantty and waiue of man products’ services sold inlast | NIl spid/purchased price oo Apnl 01, 2019 The special window shall glso be awailabie for such } {Hna a ll {Llnau } {Unaudll;ad} { s } l: T d:lll
firancial yvar <Arsnsrer requests which were submitied earber and were rejectedieumedingt aflendsd to Total income from operations (net) 8283.71| 6941.31| 7.257.01 1522502| 11.200.03 27,993, 48|
7 Wb of dmpiopiasworkmen NIL s o 3 -umenisprocassior sthenwise | 1 | s !
B (Furlhar details inchodng st :lrgjlaﬁu Iinﬂr!l::dlﬁlﬂlu'uunls DL".-E"SE[I!Ib:Sﬂugllan‘l]II!HilIII;- Shansholders may contact Company's UEC Inlime Indla Private Limited. MNet Profit / {Loss) for the period
|'.|r'nisrh|ed||le5f|-:-'r.'|r: yoars, lists of credinrs are 2vafabla | cirp sbolka omail.com C-101, Embassy 247, L B 5 Marp, Vikhrel I'."-Eﬁl' Mumbal 40008 .l (before Tax, E:-cl::epti::unal andfor .
T 3t UL T T SB0E1ETET, 0Z2-90186060, Emall Id: mi helpdeskilin mpms. mufg com [T Extracrdinary items) 546.98 744.30 271.38 1,291.28 | 857.30 1,763.77
L —1[||h||Il."fr; resnhution appicants under section 2520 of | Details can be sought by emaiing- : A : ; ! ! ! ! !
e ode is weakable at UAL crpsbckagmall.com FIT:E nota that tha shares lodgad! re-fodged far transfar shall be processed only in demat Met Profit / {LDSS} for tha period
:U ”i;:';legz;;::%’:ﬂgﬂﬁ:'ﬁf;ﬁ:ﬂ e éﬂl 11' ;Eig e For ILAFS Investment Managers Limited (after Exceptional and/or Extraordinary _
. arcl[isgin-_: S b R, Prasad E:hiﬂlj.l _ items before tax) 545,08 _ 744.30 : 271.38 _ 1,291.28 5 557.30 _ 1.763.77
[0t of st o et mgurncu, sl |13 722008 after exlrau::rdlnary items | 40485  560.66)  186.33| 06551  403.84 | 1,314.55
il ansidadbi bl Total Comprehensive income for the period | 413.63 568.89|  179.04 96252  389.25 134857
15 |Lzst dale for suomicsion of rasciulion plans 1200, 27 @ IDBI BANK I Equit',.' Share EEI.FIILEI l 100 50 I 199.50 I 199.50 I 109 50 : 199 50 I 1949 50
16 |Process emal id fo submif Expressian of Inlemest g, shk) omail.com CON L 65 SIMHZ 04601 ABI3R i o oAl i | '
iT |Details ol the compasate fablors Regestrahon slates s GIMCO0A05RS (LAM Number Regd. Office - IDBI Tower, WTC Complex, Cuffe Parade, Mumbai- 400 005 Reserves {e;{cm.ﬂmg Revaluation
| MEME Phone-(022) 66553336 & 66553062, Reaeserve as shown in Balance Sheat
&/~ Chirag Rajemdrabomar Shah e-mail: idbiequity@idbi.co.in, website- www.idbi.bank.in of previous year) MoA NoA MoA NoA. | NA | 2078057
Deemed Resolution Pratessional in the matier of Surya ATTENTION SHAREHOLDERS { { { | | '
Bakery and Confectianery Private Limited = 1
0 e AR TR i T T OPENING OF SPECIAL WINDOW FOR TRANSFER AND E8minge perstamn.
AFA Valld ipto: 31t December, 2025 DEMATERIALISATION OF PHYSICAL SECURITIES (Pefore extracrdinary items) (of T 2/- each) | _ _ _ _ _
: : Notice is hereby gi t holders that in t f SEBI Circular No. ; : [
Date: 29,10.2026 208, Ratnaray Spring, Beside Navninman Co_ Op. |:'|i]['r:. H%}gg/ﬁm?(rg)zyogé\iﬁ/langD-P 337?;8/2036 ":ja?édms Jgnuary 30"rcgoazr6, Oa Basic and Diluted 4. 06 562 | 1.87 9.68 | 4.05 13.18
| Place: Ahmedabad Op. HOFC Bank House, Navrangoura, Almedatad-380092] | special Window has been opened™ar a period of one year from February . ' I ' ' T
05, 2026 to February 04, 2027 to facilitate transfer and dematerialisation of Earnings per share
} physical securities. (af‘ter Exl'rac:rdlnary :l‘erns] [uf T 2- aau::h]
The special window is available for transfer and demat of physical shares which TED (o [ [ [ [ [ |
were sold/ purchased prior to April 01, 2019. Additionally, the facility is available | Basic and Diluted 4.06 562 | 1.87 49.68 | 4.05 13.18
for such transfer requests which were submitted earlier and were rejected/ o =l AT ¥ : ] ] : :
returned/not attended due to deficiency in the documents/process/or otherwise. Key standalone financial information is given below:
§r ‘{-:' h k Shareho_lders are re_quegted to refer the below given matrix to understand the R — — — — — Y - i
G s I q applicability of Special window- Particulars | 3months | 3months | 3months = Half-year | Half-year | Year ended
Execution Lodged for transfer | Original Security |Eligible to lodge ended ended ended ended ended 31.03.2026
IEI‘L‘J wing and Sharing with you date of before April 01, Certificate in the current
transfer deed | 2019 Available? window? 30.09. EI:IEE 30.06.2026 | 30.09.2025 | 30.09.2026 = 30.09.2025 del
ASHIKA GLOBAL SECURITIES LIMITED | |F=2esd St = & (Unaudited) (Unaudited) (Unaudited) (Unaudited) (Unaudited)
(formerly, Ashika Credit Capital Limited) 01 2019 lodgement) - |
CIN; LET120WB1994PLC0O62159 ’ . . Income from Operations 4.112.10 241318 | 2,852.98 652528 | 4,73050( 1254681
Regd Office: Trinity, 7th Floor, 226/1, AJC Bose Road, Kolkata-T00020 ves (it was rejected/ Yes v : i i i i i
. - F"hqnel- o 3.3 e ’ ; :fetzmed earlier) — 2 Profit / (Loss) Before Tax (53.21) | 141 -59: (48.76) | 88.38 {30.89) . 1,335.14
Email: secretarial@ashikagroup.com, Website: www.ashikagrolp.com — o X Profit / (Loss) After Tax (32.71) 107.17 (38.60) 7446  (26.66)| 1,321.99
NOTICE Kindly note that request(s) which are accompanied by Original [ : ' ' ' ' | '
IJ' Share Certificate(s) along with transfer deed(s) and other supporting k Total EﬂmFrEhEHSWE income for the FE:‘Eﬂd | {2_9'22}_ 110.54 | {_43'05:! | 51'3%f {3554] ] 1_’_335'T1
UPDATE ON CHANGE IN NAME OF THE COMPANY — RECEIPT OF documents will only be considered under the Special Window. Notes :

FRESH CERTIFICATE OF REGISTRATION (CoR) FROM THE
RESERVE BANK OF INDIA (RBI)

Further the following cases will not be considered under the window:

Cases involving disputes between transferor and transferee will not be

a) The unaudited consolidated financial results for the quarter and half year ended September 30, 2026 have been reviewed
considered in this window and may be settled by transferor and transferee

In continuation to our nofice daled June 29, 2026 and July 23, 20286,
this is to-inform all stakeholders including shareholders, customers,
lenders, business associates and suppliers and all the Regulatory
bodies and the general public that Ashika Credit Capital Limited
(CIN: LEF120WEB 1994 PLCOG2159) has changed its name to Ashika
Global Securities Limited {CIN: LE7120WE1804PLCDEZ159) pursuant
lo tha Frash Certificate of Incorporation issued by the Ministry of Corporata
Affairs (Registrar of Companies, Kolkata) on June 23, 2026, approvals
received from BSE Limited ("BSE") and the Mational Stock Exchange
of India Limited {"MSE™) on July 21, 2026 and accordingly the Company

through court/NCLT process.

Securities which have already been transferred to Investor Education and
Protection Fund (IEPF)
All shares re-lodged during this period will be processed through transfer-
cum-demat mode i.e. shares will only be issued in dematerialised form after
transfer and will be subject to a one year lock in period.
Eligible shareholders are requested to dispatch the documents to Bank’s
Registrar and Transfer Agent (RTA): KFin Technologies Ltd., (Unit: IDBI
Bank Ltd), Selenium Tower B, Plot 31-32, Gachibowli, Financial District,
Nanakramguda, Serilingampally, Hyderabad — 500 032. [Toll Free No.
1800-309-4001, E-mail: einward.ris@kfintech.com]

After dispatching the documents, shareholders are requested to simultaneously

b)

by the Audit Commitiee and approved by the Board of Directors of the Company at their respective meetings held on
October 28, 2026 which has been subjected to review by the statutory auditors of the Company.

The Company operates in one primary segment i.e. Networking/IT Products,

¢) The above Is an extract of the detailed format of Quarterly and half yearly Financial Results filed with Stock Exchanges
under Regulation 33 of SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015. The full format of the
Quarterly Financial Results are available on the Stock Exchange websites and at the website of the Company. The same
can be accessed by scanning the OR code provided below.

BSE: hitps://'www.bseindia.com/xml-data/corpfiling/AttachLive/5602288c-59¢3-4c14-b16a-5a3e63d7 1 ceb. pdf

inform the Bank via email at idbiequity@idbi.co.in. For IDBI Bank Limited

(Jyothi Biju Nair)
Company Secretary
Membership No: A20554

NSE: https://nsearchives.nseindia.com/corporate/SMARTLINK _28102026130323_Smarilink_Outcome of Board_

has received the Fresh Cerlificate of Regisiraticn issued by the Reserve Meeting 30092026 pdf

Bank of India bearng Mo, 05,2852 on October 27, 2026.

Exceplt for the change in name, there i no change in the legal stalus,
ownership, management, business operations, rights or obligations of
the Company. All existing agresmants and arrangemeants axeculad under
the former name shall continue to be valid and enforceable under the
MEW METIE,

Place : Mumbai
Date : October 29, 2026

For and on behalf of the Board

K. R. Naik
Executive Chairman
DIN: 00002013

Place : Mumbai
Date : 28" October, 2026

We request to kindly taka note of the above changes.

Dated : 28.10.2026 For, Ashika Global Securities Limited
Flace : Kolkata (formerly, Ashika Credit Capital Limited)
Sdi-

Anju Mundhra

Company Secretary & Chief Compliance Officer

FGEEE
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JSW Energy Limited

CIN : L74999MH1994PLC077041
Registered Office: JSW Centre, Bandra-Kurla Complex, Bandra (E), Mumbai -

400 051

Tel.: 022-4286 1000 Fax: 022-4286 3000 Email: jswel.investor@jsw.in Website: www.jsw.in
molila
OSsY '!ll Extract of Statement of Standalone Financial Results for the Quarter and Six months ended September 30, 2026
Home Finance (X Crore)
: Motilal Oswal Home Fl_nan ce Limited AL o Quarter Ended Six months ended Year Ended -
Regd. Office: Matéal Oswal Tower, Rahimiullzh Sayani Road, Opposile Parel 3.T. Depat, Prabhadew, Mumbai - 400 025 Particulars T 1 {
Tel: +01 BZ91BB0E98, Fax: +81-22 5036 2365, Websile: www motilaioswalhi com 30.09.2026 30.06.2026 30.09.2025 30.09.2026 . 30.09.2025 31.03.2026 |
(CIN: UBS323MHZN SPLC248741) Unaudited Unaudited Audited
STATEMENT OF UNAUDITED FINANCIAL RESULTS FOR THE HALF YEAR ENDED 30 SEPTEMBER 2026 ; '
. : ; Sy g Total Income from Operations 922.26 1,101.07 779.86 2,023.33 1,695.55 3,029.40
{Pursuant to Regulation 52{8), read with Regulation 52{4), of the SEBI (Listing Obligations and ! ! ! !
Dizclosure Requirements) Regulations, 2015) _ Net Profit / (Loss) for the period (before Tax, Exceptional) 177.75 193.48 192.84 371.23 377.53 845.70
s — i R '"“L{I"T eSS ”";E"“s:'::‘j] Net Profit / (Loss) for the period before tax (after Exceptional) 177.75 193.48 192.84 371.23 377.53 824.08
| articulars year ende Bar @ | . ) :
Mo, | 30 September | 30 September | 31 March 2026 | Net Profit / (Loss) for the period after tax (after Exceptional) 261.21 187.99 190.17 449.20 352.03 859.02
2026 2025 {Audited) Total Comprehensive Income for the year [Comprising Profit/
. (unaudited) | (unaudited) | . (Loss) for the period (after tax) and Other Comprehensive 40.85 965.95 921.11 1,006.80 827.13 1,217.67
I T':'tﬂ' Incame From Operation 45,219 | 36,658 | 80,082 | Income (after tax)]
Profit fo 1h i B, T | 20,850
| 2] | e bt b e Bt Bl e A P | 0 | il Paid up Equity Share Capital (net of treasury shares) 1,833.01 1,832.44 1,746.50 1,833.01 1,746.50 1,756.18
[ & | Mot Profit for the panod befone tax B.384 T.342 | 20,860 Net worth (As per section 2(57) of Companies Act, 2013) 23,895.76 24,144.49 15,602.18 23,895.76 15,602.18 17,250.18
| {after Exceptional andior Extracrdinary dems) (refer note () . . | ) )
ﬂ- [ Bed Drl:lﬁt r':'l'1hE FE”H:'-"-'J aﬂer fmw G 854 & 708 15884 Earnlngs Per Share (Of 10 eaCh) (not annuallsed)
| {afler Exceptional andior Extracrdinary dems) {rafer nole 1) _ _ _ _ Basic (3) 1.43 1.05 1.09 248 202 4.92
| & | Tatal Comprehensive Incams for the Pariod [Comprising Prafil for the 6,727 5 G 16,335 _ ' ' ' ' ' '
| period (after tax) and other comprehensive Income (after fax)] ] ] ] _D|Iuted ®) 1.39 1.02 1.09 2.42 2.02 4.89
| 6 | Paid Up Equity Share Capital 60,894 | 60,711 | 50,740 | Debt Service Coverage Ratio (in times) 1.35 1.09 0.71 1.20 0.88 0.88
| 7 | Reserve (exchuding revaluation reserve) 1,07,382 | 89,019 | 89,995 | . e
E E-emr'Ps Premium Account finch ded al:lmre_] 2, S?E E'? 605 | EE 135 | _Interest Service Coverage Ratio (in times) 3.04 2.96 2.95 3.00 2.92 3.04
| 8 | Net worth 168,321 | 1,459,858 | 1 S8, Rﬁg_ Debt Equity Ratio (in times) 0.52 0.45 0.61 0.52 0.61 0.61
10| Dutstanding debt 4,92,285 | 185,179 | 461721
11 | Outstanding  Redesmable Preference Share . 5] - | & Extract of Statement of Consolidated Financial Results for the Quarter and Six months ended September 30, 2026
|12 | Debt Equity Ratic 292 | 257 | 2.87 |
113 _]:Elrl1ll"-l'._'| Par Shara fin MR '- R Crore)-
| ffor continuing and d‘35.’3_"'“!‘!-.“?[:| Dperatons] | | . _ Quarter Ended Six months Ended Year Ended
.. B 31 - o) Particulars 30092026 | 30062026 | 30002025 = 30.002026 | 30.09.2025  31.03.2026
2. Diluted: 041 009 | 025 — = = —os L —
1-1 I:arnal Hedemphnn Reserved MA | NA | WA | Unaudited Unaudited Audited
1'3 | Debenture ﬁ"ﬂt’ﬂ'rﬂﬂﬂ REEEWE# NA | NA | N | Total Income from Operations 6,368.47 5,207.13 5,177.42 11,575.60 10,320.79 18,901.13
:_IE: ;ﬂ?:h “'-i:an-lr.e Coverage F:alu;n!|!H :: _ :i _ :‘:: | Net Profit / (Loss) for the period (before Tax, Exceptional) 1,347.86 695.81 955.49 2,043.67 1,970.90 2,051.01
i EI"E'h EEI'I.'IDE i.'l:ll.'ErF.l"':lrE' T34 K | I . . .
m InlE" hEhH o luh" assels | rm 3195 | 86, i 4.-& T107% Net Profit / (Loss) for the period before tax (after Exceptional) 1,347.86 695.81 955.49 2,043.67 1,970.90 1,985.82
19 "-.I-el pn:nrur margir I,':"n:- 15 M:-n 15 '.fu _ '9 E-T::'-:. _ Net Profit / (Loss) for the period after tax (after Exceptional) 1,141.04 532.70 824.27 1,673.74 1,660.13 2,762.41
120 (i) _Capial o Risk Waighted Assel Ralio [CRAR) (%) 3491% | 42.49% | 3751% | Total Comprehensive Income for the period [Comprising Profit/
| ) Gross non parfarming assets (%) 1.52% | 1.56% 0.B7% | (Loss) for the period (after tax) and Other Comprehensive 936.66 1,479.04 1,682.22 2,415.70 2,127.52 3,061.67
(i) Met non performung assets (%) 0.81% | 0.92% | 0.45% | Income (after tax)]
= "é:’]”'d"* Coverage ”“'”h :’] — 158.22% | ; 199.873% | ‘Im :l“""’ Paid up Equity Share Capital (net of treasury shares) 1,833.01 1,832.44 1,746.50 1,833.01 1,746.50 1,756.18
t i g h Q
i - in Fieanios Company, hence hess rafics are not appicabia Net worth (As per section 2(57) of Companies Act, 2013) 3143091 | 3090182 | 2155488 | 31,430.91 2155488 | 23,501.31
1 The above 15 an exlract of the delailed Tarmal of quarlarly and hall veady fnancial results flad with the Stock Exchange under Earning Per Share ( Z 10 each) (not annualised):
Regutation 52 of the SEBI (Listng Obligations and Disclosure Requeements) Regulations, 2015 (Listing Regulations) (a3 )
amended from fime 1o ime). The full farmat of the quaderdy and half yearty financis! results are available on the websiles of Basic () 5.77 2.64 4.04 8.44 8.30 12.82
the Stock Exchange e, BSE Limited [wwaw beeindia.com) and the Company (wwwcrmatilaloswathl com). Diluted (3) 562 257 4.04 8.22 8.29 12.74
2 For the olher ling items refermad in Regulation 52 (4) of the Listing Requlations, perinem disclosures have been made 1o the ' : : ' ' '
Stock Exchange i.e. BSE Limited and can be accassed at www bseindia.com Debt Service Coverage Ratio (in times) 1.47 1.25 1.20 1.37 1.21 0.86
3 The above unaudited financial results of Molilal Cewal Home Finance Limied {the "Company’} for the quarter and half year : s
snded 3 Segtermiber 2026 have been reviewed by the Audil Gammittes and appraved by e Eé-a. il of Diraiclors St meshing l Interest Service Coverage Ratio (in times) 2.69 2.21 2.40 2.46 2.46 2.04
hedd on 28 Celober 2026. Debt Equity Ratio (in times) 2.21 2.05 2.34 2.21 2.34 247
4 The previous pedad [ vear figures have been regrouped / reclassifed wherever nacessany 1o confirm to the currend finangizd
periad figures. Note: The above is an extract of the detailed format of Quarterly Financial Results filed with the Stock Exchanges under Regulation 33 of the SEBI (Listing and Other Disclosure
5 Further, lhe aforementicnad results can also be accessed through the Quick Responze Code (QR Code) as provided besow: Requirements) Regulations, 2015. The full format of the Quarterly Financial Results alongwith other items referred in Regulation 52(4) and Regulation 54 of the SEBI (LODR)
IF [ : For and on behalf of the Board of Directors of Regulations, 2015 are available on the Stock Exchanges website of BSE (www.bseindia.com), NSE (www.nseindia.com) and the Company’s website (www,jsw.in) and it can be
E E | EF E Motilal Oswal Home Finance Limited accessed by scanning the QR.
5 - S
== ? Sukesh Bhowal For and on behalf of the Board of Directors
E];._ _ [i]_:r—__d Managing Direclor & CEQ
Scan the O cods b viem Financial Bean T R code (o view Financial GN: 1eqe4T) I I\.
Riesiiks o \Mebste of the Sompany Rusgadie on Wit be ol B5E Lisiled Place: Mumbai, Cate: 23 Oclober 2026 L.,hﬂ'-
Sharad Mahendra
Place : Mumbai Jt. Managing Director & CEO
Date : October 28, 2026 [DIN: 02100401]
=T =T =X e O . & Ahmedabad

epaper.financialexpress.com
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